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the Minister of AGRICULTURE be
pleased to state:

(a) whether it is a fact that the
emergency meeting of the Registra~
tion Committee of the Central Insec-
ticides Board was held on the 25th
July, 1981, to take a decision for the
grant of registration under section
9(4) of the Insecticides Act, 1968;

(b) if so, what are the details of
the decision taken; and

(c) what action has been taken by
Government in the light thereof?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL RECONS-
TRUCTION (SHRI R. V, SWAMI-
NATHAN): (a) to (¢). Yes, Sir.
The Registration Committee in its
meeting held on 25th July, 1981,
inter alia, considered the question of
grant of registration under Section
Y(4) of the Act.

The Registration Committee has
taken the decision that registration
under Section 9(4) of the Act may
be granted under relaxed criteria pro-
vided the applicant seeking registra-
tion under Section 9(4) submits satis-
factory evidence that the chemical
composition (recipe) of his product
is identical to the one an which the
registration for the same product un-
der section 9(3) has been granted
and the required data of that very
recipe has been/is being generated for
the satisfaction of the Registration
Committee.

Some furnther clarification on relat-
ed issues has been sought by the
Registration Committee from the
Government. No final decision has
been taken by the Government in this
regard.

Repairs and Furnishing of the Resi-
dence of the Chairman, Railway
Board.

. 2044, SHRI JAGDISH PRASAD
MATHUR: Will the Minister of
WORKS AND HOUSING be pleas-
ed to state the item-wise expenditure
incurred on the repairs and furnish-
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ing of the residence of the present
Chairman, TRailway Board, and
when it was done?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND
WORKS AND HOUSING  (SHRI
BHISHMA NARAIN SINGH): An
expenditure of Rs. 14,731 has so
far been incurred on repairs and fur-
nishing of bungalow No. 2 Kushak
Road, residence of Chairman Rail-
way Board, ag per the details below:

(i) Expenditure on furnishingx Nil

(ii) Expenditure on annual re- Rs, 8635
pairs, white-washing,
distemparing & painting,
repairs of plaster etc.

(iii) Special Repairs Rs. 2496
(iv) Regrassing of Lawns . Rs. 3600
Rs. 14731

The works weff‘ executed during
the period from May to July, 1981.
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Reservation of Flats for M.Ps

2048, SHRI SURENDRA MO-
HAN: Will the Minister of WORKS
AND HOUSING be pleased to refer



